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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
(Establishment Section)
NOTIFICATION

New Delhi, the 15th May, 2026

F. No. A-19011/11/2026-Estt.I — The President is pleased to appoint Shri Praveen P. Nair, IAS (TN:2010),
as Joint Secretary in the Ministry of Ports, Shipping & Waterways in Pay Level-14 (Rs. 1,44,200-2,18,200) of the 7%
CPC Pay Matrix w.e.f. 22.04.2026 (F/N), consequent upon his appointment vide DoP&T’s Order No. 33/07/2026-EO
(SM-I) dated 13.04.2026, for a combined tenure of five years up to 10.07.2029 or until further orders, whichever is

earlier.

SANDEEP GUPTA, Jt. Secy.
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